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[Trans/ation] 

Dvita(ioD for Parficip~tiol1 in International 
Youth Conference and Cultural F sUva), 

I\ingston 

2364. SHRI PIYUS . TIRAKY : Will 
the Minister of YOUTH AFFAIRS AND 
SPORts be pJea.sed to sta Ie : 

fa) whether Indian Government have 
rec ived an invita tion for sendnig (heir 
delegation to 'International Youth C nfe- ' 
rence and Cultural F~stival' to be hel .t i 1 

Kingston (Jamaica)~ 
I 

(b) if SOt the detCl i Is Tl:gardi ng the 
Indian d legation: 

(c) the rea ons for not C nstiruting 
You th Committee in lnd1u a t the N ,jOllal 

leveJ;.and 

(d) the programm .. s chalked out by 
GoVernment dudng lot'rnational Youth 
year and other detail in this r Bard ? 

THE MINlsrER F STATE IN. THE 
DE ARTMEN or YOUTH A FAIRS 
AND SPORTS (SHRl R ,K, JA[C ANORA 
SfNGH) : (a) Ye~t Sir . 

(b) To Gover.) m~nt d."jegation is aU l .. 

ding tbe Conference. 

(C) A Working Or UP at the na iOfhtl 

level w· s constituted in AugusJ, 1993 . 11 
chalked out programm for IYY whi 11 
were approved by the gov 'rnment. 

(d) A statement is attached . 

Statement 

[Invitatioll for Parri'c 'patioll n Interna­
tional Y.olllh Conferellcl..~ a rJ Culturtl/ 

Festiv!1/, Kingston.J 

(i) Obsch'ance of tbe bi rthday of 
Swami Viveka·nanda (12th JaoLJary) 
as the National Youth Day. 

ObsNvancc of January 12 t 

Janu ry 19 as N. tional Youth 
Wek. 

(iii) Holding of national and inter­
na t10,o0.1 seminars. 

(iv) Ol'ganisation of national integra· 
t ion ca mps. 

(v) Organisation of exhibitions. 

(vi) Holding of nfltional gam s. 

(vii) Holding of a nationa,1 theatre 
festiva I. 

(viii) Organisation of youth festivals. 

(ix) S<!tting up of mO!'e youth hostels. 

(.~) 1:ssue of commemorative coin and 
'tamps .. 

(xi) Organisation of speciaJ pro .. 
gramme by the N~Hional Service 
Schem·· units and the Nehru yuvilk 
kendras. 

(xii) Institution of national youth 
awards. 

. [Errglislz] 

Recruit cut of asual Worker by Arcbaeo­
logicul Survey of India 

23G5 . SHRI CHITTA MAHATA 
viII t le Minister of CUL 'UR be 

plc[:l..ed to sta > : 

(a) wheth r labou.r Jaws are not bing 
properly enforced in the Archaeolog ical 
Surv y . of Jndiu in rt:crui ting the casual 
worker; 

(b) if 0, the detail. in thi -' regard; and 

(~) if not. h w many casual worker' 
have been working there and $ince when 
and r asons f not r("guJarisi g their 
services ? 

THE MINISTER OF STATE IN THB 
DE(>ARTM NT OF PER ONNEL AND 
ADMINISTRAtIVE REFORMS AND 
CULTURE (SHRl K.P. SING DEO): 
(a) No . labol,Jr laws Qre beins flouted in . 
rearui ling the 'casual workers. 

(b) 0 es not a' l
; e. 

(c) Information, being coli cted. 

"Pollution of GomaH River 1.0 

2366. SHRI A AM VI SINGH 
TYAGI : Will the PRIME MINISTER be 
pleas d to state: 

(a) whether th~ people of Lu -knoW 
are facing a grave health hazard on account 




